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Present:

C.P No.723l (MAH)/ 2o t7

SHRI B,S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)
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ATIENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAw TRIBUNAL ON 21.1 1.2017

NAME OF THE PARTIES Punjab National Bank

DLS Industries Limited

N DESIGNATION
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ORDER
CP No.723l I&BP/NCLT/MB/MAH/2017

Looking at the Va.luation given to the assets of tlrc Conrpanr., the Inso[,enc!
Resolution Professional is herebv dire(ted k) e\plain on the ne\t date of hcnrjng ns

to uhy so much difference is there betrreen the Covcrnment Valu.rtion antl thc
M.rrket Valuation.

ttrr on 28.1I.2017 Isd/-
V. NALLASENAPATHY
Ik'Drber ( Ie(hnical) RB.S.V. PRAKASH KUMA

N4ember (Judiclil)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM:

SECTION OF THE COMPANIES ACT: I & BP Code 2016.


